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labourers ? Has Government's attentioa been
drawn to this and what is Government going
to do about it ?

SHRI L. N. MISHRA : I take the infor-
mation from the hon. Member.
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Rajagopaian) was absent. For answer, vide
col. 5565 infra.]
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RELIEF FOR SCARCITY AREAS IN MYSORB

*916. SHRI D. THENGARI: Will the
Mimster of FINANCE be pleased to state :

(a) whether it is a fait that Mysore Gov-
ernment have made a proposal to the Central
Government for an extra grant of Rs. 3 crores
for the scarcity areas in the State as'
recommended by the Yardi Commission; and

(b) if the answer to part (a) above be in
the affirmative, what is the reaction of
Government to the said proposal ?
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THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI B. R.
BHAGAT) : (a) The hon. Member presumably
refers to the team of Officers headed by Shri
M. R. Yardi, who recently visited Mysore,
among other States, to study the conditions
there. This body has made a report regarding
Mysore which was laid on the Table of the
House on 21st March, 1966 but no proposal
following the report has been received from
the Mysore, Govt.

(b) Does not arise.

SHRI D. THENGARI: What is the total
area in Mysore State declared as scarcity area

SHRI B. R. BHAGAT: The ebaorration
made by the team is that there are about 1800
villages in, I think, four districts which are
badly affected by drought.

SHRI D. THENGARI: What are the
schemes proposed by the Yardi Commission?

SHRI B. R. BHAGAT : The Report con-
tains all that. If the hon. Member broadly
wants to know, the schemes relate to soil
conservation programme, road formation and
various other things.

MR. CHAIRMAN : Has the Report been
laid on the Table of the House ?

SHRI B. R. BHAG \T : Yes, Sir.

MR. CHAIRMAN : The Report has been
laid on the Table of the House.

SHRI J. VENKATAPPA : May I know
from the Government whether it is not a fact
that the State Government of Mysore has
submitted a consolidated r:port and also a
request to the Central Government to go to the
aid of the State to the extent of Rs. 20 crores ?

SHRI B. R. BHAGAT: That was the earlier
request. After that request was made this team
was sent and to other States also which ars
affected by drought similar teams have been
sent and the recommendations are being
looked into.

SHRI N. SRI RAMA REDDY: It is a fact
that the Mysore State is very severely affected
by drought and scarcity conditions are using
the provident fund amount as know, if the
Mysore Government makes a request to the
Central Government, whether
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liberal grants for carrying on relief works
among the vast population affected will be
considered favourably.

SHRI B. R. BHAGAT : That depends on
many lactors. Already we have made available
to the Government of Myso e assistance to the
extent of one crore of rupees but as 1 said this
maiter has got to be gone into very careiully
and that was why thes: teams were sent. The
team's Report about Myso.e is available and
they are being looked into and any proposal
will arise only after the examinaaon is
finalised.

SHRI MULKA GOVINDA REDDY: May
I know whe her it is not a faci that nearly 4Q
lakhs, of people are affected by famine
conditions and may J know whether the
Government of India is going to direct the
State Government to revive the Famine Code
and apply it so that adequate relief would be
provided to the suffering millions there?

SHRI B. R. BHAGAT: Sir, popular im-
pressions can be anything and that is why an
exact assessment of the- number of people
affected, the nature of the programmes
required, the extent of relief ne.ded etc. was
made. Tha report is there and hon. Members
can form their own judgment after going
through the report.

SHRI AKBAR ALI KHAN : As there are
scarcity areas in ea:h State and there are seme
which are famine-affected also in the view of
the Vardi Commission will the Government
and the Finance Department take up concrete
measures to help the scarcity areas in all the
States?

SHRI B. R. BHAG \T : Yes, Sir. The study
was made in order to formulate concrete
proposals and to make effective contribution
in tackling this problem.

SHRI M. M. DHARI1A : Is the Government
aware that the Central Government assured th;
State Governments to go ahead with several
production  schemes and the  State
Governments assured the agri ulturists and
producei to go ahead and also promised ¢ edit
facilities, and as no assistance is made
available by th: Central Government all thes:
schemes taken up by the State Governments
have been hampered and it has adversely
affected the whole production movement ?

[SHRI B. R. BHAGAT : Sir, this is a matter
for the State Governments to look
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into but certainly if any proposal comes up
that will strengthen the production pro-
gramme in the States it will be looked into.

SHRI J. VENKATAPPA : May I expect
from the Government that they would take
early d.cision before the situation goes out of
;heir control ?

SHRI B. R. BHAGAT : Yes, Sir. Every
effort is being made o provide the a sis-tance
in time. Already to five of the States affected
by scar.ity conditions advance assistance has
been g.ven. This is int-rim but as J said
concrete measures to be adopted can only
result from the on-the-spo study that has been
made and it is being looked
into.

INVESTMENT OF PROVIDENT FUND IN
FNDUSTRIAL SECURITIES

*917. SHRI M. C. SH\H: Will the Minister
of FINANCE be_ pleased to state :

(a) whether it is a fact that the Chairman
of the Indus rial Credit and Investment Cor-
poration of India, has . ecently proposed to
Government that part of the Provident Fund
should be used for investment in industrial
securitks and thereby re-activate the capital
market; and

(b) if the answer to part (a) above bs in the
affirmative, the reaction of Government to
that proposal ?

THE MINISTER OF STATE IN THB
MINISTRY OF FINANCE (SHRI B. R.
BHAGAT) : (a) No Sir. But the suggestion
has been made to Government from time to
iime by others.

(b) Government do not consider it desirable
for provident fund? to invest any part of their
balances in industrial securities, because of the
risks whi h are involved. Nor is it considered
that permission to do so will « necesTarily
reactivate the capital market to , any ;reat
extent. Government hav - taken other
measures for this purpose, such a the grant of
tax incentives and the establishment of
specialised agencies for financ ng n w en-
terprises.

SHR< M. C. SHAH : May I know what was
'he amount o he p-ov dent fund with the
Government, say, at the end cf 1965,
I how was it invested and at what rate of
! interest ?



